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',SHRI BAIJAYANT JAY PANDA

WiII the Minister of F INANCE be please to state:-

(@) whether the Union Government has accepted the recorhmeh‘dations'_ of -
the Fourteenth Finance Commission and relieved the States of the 'htgh_ i

‘ " cost borrowings from the National Small Savings Fund (NSSF) and
‘ R (b) if so, the detalls thereof and if not the reasons therefor? - S

ANSWER ‘

~ MINISTER OF STATE IN THE MINISTRY OF FINANCE B
v(SHRI P. RADHAKRISHNAN)

(a)&(b) Yes Sir. The Union - Gove'r'nment has accepted hv o
recommendations of the Fourteenth Finance Commission and all States_ L
and Union  Territories except: Arunachal Pradesh; *Delhi, ‘Madhya

Pradesh and Kerala have been excluded from further mvestments from

‘National Small Savings -Fund (NSSF) w.e.f. 01.04.2016. The aforesaid
four States wanted to partlmpate |n the operatlon of NSSF as per thelr R

. OWn volltlon

Fkdekk




